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CENTRAL ADMINISTRATIVE TR [BUNAL,

ALLAHABAD BENGH
ALLAHA BAD

CORAM : HON, MR. S. DAS GUETA, M24BER(A)
HON, MR, T, L. VERMAMEMBER (J

CONT EMPT AFFLICATION NO. 55 of 1995.

IN

REGISTRATION O.A.No., 1685 of 1993, ¥

Shantl Swaroocp Upadhyay .......3pplicant,

Versus

Union of Indiz and others......Respondents.

Shzntl Svaroop Upadhyay son of late
Ram Swaroop Upadhyay, recsidznt of Ashok
Nagar Maghinath, Bareilly, ....Petitioner,

(THROUGH COWNSZL SRI A.S.DIWAKAR)
Versus
Rz j Kumar Parashar, Divisional Railway,
Manager (P}, N.Z.Railway,
Izatnagar, Bareilly,
....Respondent.

(THOU® SRI V.K.GOEL & SRI P .MATHLIR)

(By Hon'ble Mr. S. Das Gupta, Member-A)

The Tribunal's direction containad in
order dated 9.5.1994 giving rise to the present
contempt application was that the representation

submitted by the applicant be given due considera-

tion and appropriate, reasoned and speaking order
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2 The respondents have averred in their

- L

Counter-affddavits that the reasﬁﬁgfﬁiﬂﬁ speaking

order has already been passed in compliﬁfggrﬁﬁﬁﬁlﬁﬁﬁﬁ

directions passed by this Eribunal, This*pﬁsi%fzﬁ.‘

is conceded by the learned counsel for the appliﬁﬁh%;

it In view of the foregoing, the contampt
proceedings are dropped. The noticeissued to the |
respondent is discharged. :-

MEMEER (J) MEMBER (A) ,

e, Dt /-_Sept.25.1996.
(Pandey)
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